
Date of receipt Amount claimed
Amount of claim 

admitted
Nature of 

claim

Amount 
covered by 
guarantee

Whether 
related party?

1 Shashi Gupta 14.05.2024 99,120.00                   99,120.00               Unsecured NA NO 
2 Surinder Kumar Goel 14.05.2024 99,120.00                   99,120.00               Unsecured NA NO 
3 Kishan Lal Arora 15.05.2024 922,367.00                 - Unsecured NA NO 
4 Suman Bala 13.05.2024 134,290.00                 - Unsecured NA NO 
5 Renu Diwan & Diwan Krishan 

Gopal 17.05.2024
1,239,566.00              

-
Unsecured NA NO 

6 Neha Diwan & Renu Diwan 17.05.2024 1,239,566.00              - Unsecured NA NO 
7 Sanjeev Kumar and Renu 21.05.2024 2,603,724.00              - Unsecured NA NO 
8 Narender Kumar Modi and 

Renu Modi 17.05.2024 176,610.00                 
-

Unsecured NA NO 

Total 6,514,363.00              198,240.00             6,316,123.00           

2,603,724.00           

176,610.00              

NA
NA
NA

NA

NA
NA

NA

-

922,367.00              
134,290.00              

1,239,566.00           
1,239,566.00           

NA

NA

NA
NA
NA

NA

NA
NA

NA

NA
NA
NA

NA

NA
NA

NA

NA
NA
NA

NA

NA
NA

NA

0.0098
NA
NA

NA

NA

0.0098 NA NA NA NA-

Annexure – 2
Name of the corporate debtor: Shree Vardhman Buildprop Private Limited; Date of commencement of CIRP: 29.04.2024 (Order served to IRP dated 30.04.2024); List of creditors as on: 22.05.2024

List of Unsecured financial creditors belonging to any class of creditors
(Amount in ₹)

Sl.
No.

Name of creditor

Details of claim received Details of claim admitted

Amount of 
contingent claim

Amount of any 
mutual dues, 

that may beset- 
off

Amount of claim 
not admitted

Amount of claim 
under verification% of voting 

share in CoC

Remarks, if any


